
SCHEDULE
FORM B

PROOF OF CLAIM BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND
EMPLOYEES

(Under Regulation 7 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate persons) Regulations, 2016)

Memo No- No/Srce/srlvar/825 lDatel! t$,oV z>-
To

The Interim Resolution Professional / Resolution Professional-
PRATAP MUKHERJEE

rBBr/rPA-001/rP-
P025 L5/202L-
2022/L38sL
Address: 27A, Bhattacharjee Para Road, Paschim Barisha,
P.O.. Thakurpukur,
Kolkata-700063, West Bengal,

E ma i I I D : ( rr ratap m u kh er i ee62 (4.)sma il. co m )

From The Commissioner of Commercial Taxes,Govt.of West Bengal,
Office of the Charge Officer
Commercial Taxes
Salt Lake Charge
Directorate of Commercial Taxes
14, Beliaghata Road, Kolkatta-70001 5

Subject: Submission of proof of claim .

Madam/Sir,

The Commissioner of Commercial Taxes, Covt of West Bengal, hereby submits this proof of claim in respect

of the corporate insolvency resolution process in the case of BKS LEATHER EXPORTS

PRMTE LfMITED The details for the same are set out below:

I NAME OF OPERATIONAL CREDITOR

(IF AN INCORPORATED BODY PROVIDE IDENTIFICATION

NUMBER AND PROOF OF INCORPORATION, IF A PARTNERSHIP

oR INDIVIDUAL PROVIDE IDENTIFICATION RECORDS* OF ALL
THE
PARTNERS OR THE INDIVIDUAL) '

Ihe Commissioner of Commercial Taxes, Govt o{
West Bengal

2 DENTI FICATION NUMBER OF

TIONAL CREDITOR

F AN INCORPORATED BODY PROVIDE

FICATION NUMBER AND PROOF OF

TION. IF A PARTNERSHIP OR

DIVIDUAL PROVIDE IDENTIFICATION

RDS* OF ALL THE PARTNERS OR THE

INDIVIDUAL

J ADDRESS OF OPERATIONAL CREDITOR FOR CORRESPONDENCE Office of the Charge officer,Salt Lake

Charge,

Directorate of commercial Taxes,

Govt of West Bengal,

talasampod Bhawon , Block DF, Sector-7 ,



West Bengol ,
olkato 7OOO97

-mail c-st.ctd-wb m

(i)Form-27 of
2OL1-2OLA / 67 / 04 lv / L,

tn>

IST OF DOCUMENTS ATTACHED TO THIS
ROOF OF CLAIM IN ORDER TO PROVE THE

ISTENCE AND NON-PAYMENT OF CLA IM

DUE TO THE OPERATIONAL CREDITOR

*PAN, Passport, AADHAAR Card orthe identity card issued by the Election Commission of lndia.

DECLARATION

I, HARADHAN BANDYOPADHYAY,currently
700040 do hereby declare and state as follows:

residing at 512 Azadgarh Po: Regent Park,Kolkata-

l. BKS LEAIEER EXPORES pRI\reTE LfMfEED, the corporate
debtor was, at the insolvency commencement date, that is 29-06-22 actually indebted
to me in the sum of Rs. 7552202.00 [Seventyfive Lakhs Fiftytwo Thousand Two
Hundred and Two only.

4 TorAr- AMoUNT oF cLAIM( TNCLUDtNG ANy tNTEREST. AS AT
insolvencv cotr.tvENCEMENT DATFT )

PRINCI PAI

INTEREST

TOTAL CLA]M

:Rs.3585826.00
: Rs. 3866375.00
: Rs. 7552202.00

5 DETAILS oF DoCUMENTS BY REFERENCE To WHICH THE DEBT
CAN BE SUBSTANTIATED

Demand Amount in Form-27 for case
No:2017 -2018 / 61 /04/v/L,

6 DETAILS oF ANY DISPUTE As WELL AS THE
RECORD OF PENDENCY OR ORDER OF SUIT

OR ARBITRATION PROCEEDINGS

DETATLS oF How AND WHEN DEBT INCURRET)

Not Available

7 These dues incurred as a result ofassessment
proceeding u4s46 of WB VAT ACT,03 .

8 DETAILS oF ANY MUTUAL CREDIT. MUTIIAI- DEBTS. oR oTHER
MUTUAL DEALINCS BETWEEN THE CORPORATE DEBTOR AND

THE CREDITOR WHICH I\4AY BE SET-OFFA(iAINST THE
CLAIM

Derells on eNy RETENTIoN oF TITLE
ARRANCEMENTS IN RESPECT OF GOODS OR

PROPERTIES TO WHICH THE CLAIM REFERS

NO

9 NO

l0 DETAILS oF THE BANK ACCoLNT To
WHICH THE AMOUNT OF THE CLAIM OR
ANY PART THEREOF CAN BE TRANSFERRED

PURSUANT TO A RESOLUTION PLAN

Either through Demand Draft in favour of
Commissioner Commercial Taxes. Govt of
West Bengal or E-payments through GRIPS(
Government ReceiptPortalSystem)

Signature of operational creditor or person authorised to act on his behalf
fPlease enclose the authority if this is being submitted on behalf of an operational creditorf

Name in BLOCK LETTERS _HARADHAN BANDYOPADHYAY

Position with or in relation to creditor-Deputy Commissioner, State Tax
Salt Lake Charge

Address of person signing-5/2 Azadgafi Po: Regent Park,Kolkata-700040

2. In respect of my claim ofthe said s,,n or any part thereof, I have relied on the documents



specified below: LPlease list the documents relied on as evidence of claim) .

(i)form-27 forcase No: 2017-20L8/67 /04/v/L,

3.The said documents are true, valid and genuine to the best of my knowledge, information
and belief and no material facts have been concealed therefrom.
4. In respect of the said sum or any part thereof, neither I nor any person, by my order, to
my knowledge or belief, for my use, had or received any manner of satisfaction or
security whatsoever, save and except the following:
lPlease state details of any mutual credit, mutual debts, or other mutual dealings between

the corporate debtor and the creditor which may be set- off against the claim) .

Date : 13 - 01 -2022
Place: SaItLake

VERIFICATION
I. HARADHAN BANDYOPADHYA
of this proof of claimare true and
been concealed

Y the claimant hereinabove, do
correct to my knowledge and belief and no material fact has

therefrom.
Verified at ... on this Thirteenth day of July, 2022.

VERIFICATION

I, the Deponent hereinabove, do hereby verify and affirm that

this declaration are true and correct to my knowledge and belief.

(Signature

material has been concealed therefrom.

Verified at ... on this Thirteenth day of July, 2022

B
of the

Identified by me

Sanjay Bhattac
Senior Joint
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Nothing is false and nothing
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ef the
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